Listed on : 16.02. 2017
Regi strar Court No. : 2
ltem : 24
SECTION-1 1
I N THE SUPREME COURT OF | NDI A
CRI M NAL APPELLATE JURI SDI CTI ON

PETI TI ON FOR SPECI AL LEAVE TO APPEAL(CRL) NOS. 2307-2315 OF 2016

State of Uttar Pradesh ... Petitioner(s)
VERSUS
Hari Prasad & Ors. Etc. Etc. ... Respondent (s)

OFFI CE REPORT

The matters above nentioned were Ilisted before the
Hon' bl e Court on 14th March, 2016 when the Court was pleased to
inter-alia pass the follow ng order:

“... Issue notice.”

There are seven Respondents in the all the above
mentioned matters i.e. SLP (Crl.)Nos. 2307-2315 of 2016.

Respondent No.1 viz. Hari Prasad is common Respondent in
SLP (Crl.)Nos. 2307, 2310 & 2312 of 2016.

Respondent No.2 viz. Ram Chandra is conmon Respondent in
SLP (Crl.)Nos. 2307 & 2313 of 2016.

Respondent No.3 viz. Virendra Kumar is commobn Respondent
in SLP (Crl.)Nos. 2307, 2310 & 2311 of 2016.

Respondent No.4 viz. Vishun Devi is sole Respondent in
SLP (Crl.)No. 2308 of 2016.

Respondent No.5 viz. Prakash is sole Respondent in SLP
(Crl.)No. 2309 of 2016.

Respondent No.6 viz. Ramawati is sole Respondent in SLP
(Crl.)No. 2314 of 2016.

Respondent No.7 viz. Vishuna Devi is sole Respondent in
SLP (Crl.)No. 2315 of 2016.

Show Cause Notice was issued to all the above Respondents

by regi stered post A D. on 31st March, 2016.



D 2:

A.D. card duly signed has been received in respect of
Respondent No.1l viz. Hari Prasad conmon Respondent in SLP
(Crl.)Nos. 2307, 2310 & 2312 of 2016, but no one has entered
appearance on his behalf, so far.

M. Pradeep M sra, Advocate has on 1st August, 2016 filed
Vakal at nama/ Appear ance on behalf of Respondent No. 2 viz. Ram
Chandra who is commobn Respondent in SLP (Crl.)Nos. 2307 & 2313
of 2016 & Respondent No. 6 viz. Ramawati who is sole
Respondent in SLP (Crl.)No. 2314 of 2016.

Ms. Vanshaja Shukla, Advocate has on 239 August, 2016
filed Vakal at nama/ Appear ance on behal f of Respondent No.3 viz.
Virendra Kumar who is common Respondent in SLP (Crl.) Nos.
2307, 2310 & 2311 of 2016, Respondent No.5 viz. Prakash who is
sole Respondent in SLP (Crl.)No. 2309 of 2016 and Respondent
No.7 viz. Vishuna Devi who is sole Respondent in SLP (Crl.) No.
2315 of 2016.

Neither A.D. card nor unserved cover containing the
noti ce has been received back from Respondent No.4 viz. Vishun
Devi who is sole Respondent in SLP (Crl.)No. 2308 of 2016.

Service of Show Cause Notice is inconplete on Respondent
No.4 viz. Vishun Devi who is sole Respondent in SLP (Crl.) No.
2308 of 2016.

The matters above nentioned are |isted before the Court
of Registrar with this office report.

DATED this the 14th day of February, 2017.

ASSI STANT REQ STRAR
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Ms. Pragati Neekhra, Advocate
M. Pradeep M sra, Advocate

Ms. Vanshaj a Shukl a, Advocate
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